FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF RNP MARKETING AND CARGO PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of Corporate Debtor RNP MARKETING AND CARGO PRIVATE LIMITED
2. | Date of incorporation of Corporate Debtor 5t November 2008
3. | Authority under which Corporate Debtor is incorporated/ Registrar of Companies, Maharashtra, Mumbai

registered

Registration No. 187995

Corporate Identity No./Limited Liability Identification No. of
corporate debtor

U01100MH2008PTC187995

Address of the Registered Office and Principal Office (if any)
of Corporate Debtor

Room No. F-203, Nandanvan Apts, Dahanukar Wadi,
New Link Road, Opp. Lalji Pada Police Station,
Kandivali West, Mumbai-400067 Maharashtra

Insolvency commencement date in respect of Corporate
Debtor

Date of Order: 16t December 2022

Estimated date of closure of Insolvency Resolution Process

14" June, 2023 (i.e.,180 days from 16" December 2022)

Name and registration number of the insolvency professional
acting as interim resolution professional

Mr. Jitender Kothari
IP Regn No.: IBBI/IPA-001/IP-P00540/2017-18/10965

Address and e-mail of the interim resolution professional, as
registered with the Board

702, Orchid A Wing, Evershine Park CHS,
Off Veera Desai Road, Andheri (West), Mumbai-400053
Email; jitenderkothari@rediffmail.com

10.

Address and e-mail to be used for correspondence with the
Interim Resolution Professional

702, Orchid A Wing, Evershine Park CHS,
Off Veera Desai Road, Andheri (West), Mumbai-400053
Email: irp.jitenderkothari@gmail.com

1.

Last date for submission of claims

30t December 2022 (14 days from date of Order)

12.

Classes of creditors, if any, under clause (b) of sub-section
(6A) of section 21, ascertained by the interim resolution
professional

Not Applicable as per information available with the IRP

13.

Names of Insolvency Professionals identified to act as
Authorized Representative of creditors in a class (Three
names for each class)

Not Applicable

14.

(a) Relevant Forms and

(b) Details of authorized representatives are available at:

Web Link: http://www.ibbi.gov.in/downloadform.html
Not Applicable

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench, Court-| has ordered the commencement
of a Corporate Insolvency Resolution Process of the RNP MARKETING AND CARGO PRIVATE LIMITED vide its Order
CP (IB) 39/MB/C-1/2022 dated 16" December 2022.

The creditors of RNP MARKETING AND CARGO PRIVATE LIMITED are hereby called upon to submit a proof of their
claims on or before 30t December 2022 to the Interim Resolution Professional at the address mentioned against entry
No. 10.

The financial creditors shall submit their proof of claims by electronic means only. All other creditors may submit the claims
with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorized
representative from among the three Insolvency Professionals listed against entry No.13 to act as authorized
representative of the class (NA) in Form CA. Submission of false or misleading proofs of claim shall attract penalties.

.-J.//-./

itender Kothari
Interim Resolution Professional
IBBI/IPA-001/IP-P00540/2017-18/10965

Date: 19" December 2022
Place: Mumbai

v .Jo IBBI/IPA- nm/np
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DIP IN 2020 DUE TO PANDEMIC

Organ donations bounce
back, near pre-Covid high

ANONNA DUTT
New Delhi, December 18

AFTERADIP in 2020 owing to
the pandemic,organ donations
picked up again in 2021 with
12,387 organs harvested from
deceased as well as living
donors.Thisis close to the high-
estnumber of organ donations
seen in the last five years —
12,746 in 2019 — as per data
shared in Parliament by the
Union Health Ministry.

Behind this positive trend,
however,is skewed distribution
— both in terms of geographi-
cal origin aswell as the status of
donors,i.e,whethertheyareliv-
ing ordeceased.

According to the govern-
ment’s data, the number of
organs donated by the kin of
thosewho suffered brain death
or cardiac death (deceased
donations) has remained lower
than the number of donations
fromliving persons over the last
five years. But its proportion
worsened in 2021 — just over
14 per cent of the total donated
organs came from deceased
donors, as against the 16.8 per
cent figure seenin 2019.

Also,almostall of the organ
donationsin the country come
from just fifteen states, with
thoseinthe southand thewest
taking the lead. In terms of
only deceased donations, five
states made up the bulk of the
numbers in 2021. During the
first pandemicyear, 2020, the
total number of donations
dropped to 7,519.

“When it comes to living
donors, the numbers increased
quickly as Covid-19 restrictions
were eased and hospitals started
doing routine surgeries. These
people were, in fact, waiting for
surgeries. Deceased donations,
on the other hand, are slowly
increasing again. Of course, our
aim is to reverse the current
trend of nearly 80 per cent trans-
plants using organs from living
donors,’said Dr Krishan Kumar,

DIVERGING TREND

The proportion
of organ
donations from
the kin of
deceased
persons has
been declining
over the years

Source: Union
Health Ministry

B Deceased M Living

B Percentage of deceased donations

director,National Organand Tis-
sue Transplantation Organisa-
tion, which comes under the
Health Ministry.

He said the organisation is
focusing on creating awareness
among people, especially
school children,and improving
connectivity for transporting
organs to ensure more
deceased donations.

With fewer living donor
transplants, the proportion of
deceased organ donations was
higherin2017and 2018, stand-
ingat22.5 percentand 23.6 per
cent of thetotal organs donated
in those respective years.“It is
notthe capacity,wealreadyhave
many centres doing organ
transplants. In fact, we trans-
plant the third highest number
of organs in the world. We need
better awareness and coun-
selling of people to increase the
number of deceased donations,”
said Dr Kumar.

At present, he said, only 2.6
organs are used on an average
from every deceased donor.

“We are trying to bring this
numberas close to 8 as possible
(the number of organs each
person can donate, apart from
tissues such as eyes and skin).”

Dr Anupam Sibal, Group
Medical Director of Apollo Hos-
pitals, said: “Recently we saw a
case where a 13-year-old child
passed away after falling from
the roof and sustaining a head
injury.The parentsimmediately
agreed for organ donation
because during somediscussion
the child himself said that he
wanted to donate organs.”

The country-wide network
setupby NOTTOhasbeenwork-
ing to ensure the use of all
organs that can be used, he said.
Apollo Hospitals, which carry
out nearly 14 per cent of the
country’s total transplants, will
see nearly 1,600 transplants in
2022, afteradip from the usual
1,400t0814in2020and 1,220
in 2021, according to data pro-
vided by the hospital. Dr Sibal
said thenumbersdipped during
the pandemic because of the

travel restrictions and precau-
tions such as quarantine before
surgery had to be followed.

“Within a few weeks to a
month,we knewthat Covid-19
did not impact the outcome of
the transplant surgeries.There
were guidelines developed on
howtodoit fairly quickly.Sowe
did lose out on some time in
2020, but not much,’ he said.

The southern states of Telan-
gana,Tamil Naduand Karnataka
and the western ones of Maha-
rashtra and Gujarat have largely
taken the lead in organ dona-
tions.These five statesaccounted
for85 percent,or1,486,ofall the
deceased donations seen in
2021, according to the data pre-
sented in Parliament.

Delhi,whichisalsoahubfor
medical treatment,sawonly 34
organs from deceased donors
— asagainst 86in 2017,80 in
2018,and 74 in 2019, as per
the data. However, when it
came to living donors, Delhi
reported the highest number
(1,738) of organs donated, fol-
lowed by Tamil Nadu (1,419),
and Maharashtra (1,051).

“When it comestodeceased
donations, it has always been
the trend to see the highest
numbers in the southern
states, followed by the western
states,’said Dr Sibal.

Kalpesh Mhatre, Transplant
Coordinatoratthe Maharashtra
ROTTO-SOTTO (Regional and
State Organ and Tissue Trans-
plant Organisation), said: “The
numbers in Maharashtra are
perhapshigherthan otherstates
because it has multiple medical
hubs such as Mumbai,Puneand
Nagpur where people not only

from within the state but also 1

from outside come for treat-
ment. We also have very good
coordination between the net-
works and the entire state is
divided into zones to ensure
that most organs are used
locally and sent to other parts
only if a recipient match is not
there in the same zone.”

Expect stable demand in Q4 despite
global recession fears: HZL's Misra

RAHUL CHHABRA
Udaipur, December 18

VEDANTA GROUP FIRM Hin-
dustan Zinc (HZL), the coun-
try’s only integrated producer
of zinc-lead and silver, is opti-
mistic about the outlook for
the next quarter, despite the
growing talk about the possi-
bility of major economies slip-
ping into a recession in the
near future, CEO Arun Misra
said on Saturday.

“Iamvery hopeful that the
US economywill drive demand
in a big way, even though
Europewill besslightly sluggish,”
said Misra, adding that the
American government’s deci-
sion to hugely spend on infra-
structure will be a big driving
force for global demand. Addi-
tionally, emerging economies
would continue their capex

sustain demand, he said.

Commenting on the per-
formance, Misra said, “With
last 12 months' run-rate for
both mined and refined metal
comfortably sustaining above
one million tonne,we are fully
geared to deliver another stel-
lar performance thisyear.”

“We would like to reiterate
our guidance on volume and
capex for Fy23,”he said.

Misra said the company has
drawnupa capexplanof 32,500
crore over the next 18 months.
“We would be spending the
amountonsettingupafertiliser
plantand a separate roasterata
smelting unit,” he said. The fer-
tiliser plant may come up at
Chanderia in Rajasthan.

Elaborating on the com-
pany’s commitment to net zero
by 2050, he said the company
has signed a power delivery

Arun Misra, HZL CEO

200 MW renewable energy,
whichwillavoid 1.2 million MT
of carbon emission.

In another step towards
decarbonising operations,Misra
said the company plans to
replace all its 900 diesel-run
mine vehicles, in all its eight
minesspreadacrossfivedistricts
in Rajasthan, with battery vehi-
cles,entailing an expenditure of
S$1billion overthenextfiveyears.

with the introduction of four
batteryvans, he said.

The company reported a
nearly 44% rise in consoli-
dated net profit at I5,722
crore for H1FY23 on the back
of factors like higher zinc vol-
umes. It had posted a consoli-
dated net profit of 34,000
crore in the year-ago period.

Consolidated revenue from
operations in H1 increased to
17,723 crore, over 12,653
crore in the year-ago period.
Overall the company’s H1IFY23
mined metal production was
507 kt,anincrease of 8%yoy,in
linewithimproved smelter per-
formance, better mined metal
flow from mines and better
plantavailability partly offset by
acid storage tank breakdown at
Chanderia plantin Q2 FY23.

(The writer was in Udaipur
on the invitation of Hindustan

Packaging film industry cuts output

NAYAN DAVE
Ahmedabad, December 18

INDIA'S ¥20,000-CRORE pack-
aging film manufacturing
industryhasbeenforced toslash
itsproductionby20to 25%due
to sluggish demand in the
domestic and global markets
following adverse geopolitical
events.

According to industry
experts,manufacturers of BOPP
(biaxially oriented polypropy-
lene) and BOPET (biaxially ori-
ented polyethylene terephtha-
late) films had stepped up their
capacityoverthe pastacouple of
years due to a spurt in demand
in the domestic market and
abroad."Unfortunately, the bull
rundidn’tlastlong due to unfa-
vorable geopolitical events,
including the Russia-Ukraine
watr,"said Pankaj Poddar,CEO of
Cosmo Group.

The overall sluggishness
precipitated by
adverse geopolitical
developments have led
to a steep decline in
demand of late

"Globally end-users of pack-
aging films piled up stocks in
July and August months this
year in anticipation of an
increase in prices,' headded.

However, the overall slug-
gishness precipitated byadverse
geopolitical developmentshave
ledtoasteep declinein demand
oflate."Manufacturers are find-
ing it difficult to empty their
current packaging film inven-
tory, Poddar said.

The industry had increased
its capacity by around 25%,
which now stands at over 1.2
million tons, with exports

Navy commisions
warship Mormugao

PRESS TRUST OF INDIA
Mumbai, December 18

STEALTH GUIDED MISSILE
destroyer Mormugao, the sec-
ond of the four ‘Visakhapat-
nam’ class destroyers, was
commissioned into the Indian
Navy on Sunday.

Speaking at the commis-
sioning ceremony in Mumbai,
defence minister Rajnath
Singh said INS Mormugao is
evidence of India’s excellence
inwarship design and develop-
ment.The aim is to make India
the indigenous ship building
hub, the minister said.

Singh described INS Mor-
mugao as one of the most pow-
erful indigenously-built war-

WORLDSTAR FABRICS LLP (UNDER LIQUIDATION)
Sale of LLP as Going Concern/ Immovable Property under the Insolvency
and Bankruptcy Code, 2016 | CIN : AAE-T5T3
Mofice is hereby geven to the public in general under the inscivency and Bankruptcy
ulations there under, that the Commercial Premises belonging to
Worldstar Fabrics LLP —({Under Liquidation) {Corporate Deblor) will be sold by E-
auction through the service provider Right2viote Infotech Private Limited via

Code, 2016 and

hitps:firighi2vote.infeauction/

ships which will significantly
enhance maritime capabilities.

“INS Mormugao is one of
the world's most technologi-
cally-advanced missile carriers.
With over 75 per cent indige-
nous content, it is a testimony
to India's excellence in design

and development of warships|

and a shining example of our
growing indigenous defence
production capabilities.

DETAILS OF ASSETS

Reserve Price | Earnest Money Deposit
iRs. In Lakhs) {_ i

(R, In Lakhs}

E-Auction for the Sale of immovable
property located at

"Unit Mo, 03, Third Foor,

The Business Bay, Kuria-Andhen Road,
Andher East, Muembai - 400 053

il ol

DETAILS OF AUCTION

Date and Time of Auction

2nd January, 2023 from
12200 pm to 02:00 pm

Last date for Submission of EOI & EMD

3151 December, 2022 bafore 5:00pm

Inspection Date & Time

On or before 30th December, 2022
from 11:00 am to 5:00 pm

Interested applicants may refer to the Complete E-Auction Process document
containing details of terms and conditions of the E-Auction available on
hitps:firight2vote.infeauction/. The liquidator has the right to cancel or extend or modify
atc. any of tha terms of the E-auction at any time. The Liquidator has the right to reject
any bid without assigning any reasons, Forany query regarding E-Auction,

Convtact Mr. Navean Kumrah at +91-9921063657 or E-mail : vijayplulla@ rediffrmall com

Vijay P Luila

Liquidator-Warldstar Fabrics LLP | Reg No. IBBUIPA-001/IP-PO0323/2017-1810583
Communication Address: 2038, Arcadia Building, NCPA Marg, Nariman Point,
Mumbai-400021 | Email ID: vijayplulla@rediffmail.com + Contact No : 8920273859

Date: 10,12 2022 | Place: Mumba

E-AUCTION - SALE NOTICE

VIRGO HOME DEZINER PRIVATE LIMITED (IN LIQUIDATION
REG. OFFICE : GODOWN NO.1, BUILDING NO. 183, JUMBOSHED GODOWN,
VILLAGE GUNDAVLI, TALUKA BHIWANDI, THANE, MUMBAI -421302
o CIN : US2609MH2010PTC241562

Notice is hereby given to the public in general under the Insolvency and Ear‘-hmpt{:;
Code, 2016 ("Code”) and Regulations thereundes, that the Furnifure Home Décor
Accessones held as Inventory, belonging to Virgo Home Dezmer Private Limitad {in
Bquidation) (“Corporate Debtor”) is beng offered as per regulation 32 {eof the
Insolvency and Bankruptcy Board of India (liquidation process) Regulations, 2016 by
the liquidator appointed by the Hon'ble NCLT, Mumbai Bench vide order C.P No. 342 of
2018 dated 30th August, 2021 under the Code,

accounting fornearly 15 %.

“The packaging film indus-
try provides employment to
nearly 20,000 people. We are
hoping additional capacity will
be utilised in the next one year
as domestic demand for pack-
aging films is expected to sta-
bilise again,” Poddar added.
Echoing similar sentiments,
Sumant Singhal, CEO Chiripal
Group, said the demand will
restore as the packaging film
industry is cyclic in nature but
the issue of increased capacity
will take little longer to resolve.

That's because not only the
existing players have added to
their capacity,newentities have
also entered this segment.

In 2022, eight new BOPET
firms with a capacity of around
0.3 million tons per annum
were commissioned in India.

Some existing players had
also added capacity outside

India to cater to their overseas
customers.Butgiven the falling
global demand, they too have
diverted supplies to India from
foreign locations. This has cre-
atedaglutinthedomesticmar-
ket."The change in the supply-
demand dynamics has been so
severethattheaverageindustry
spend for the standard BOPET
filmshas slumped from around
Rs 50-55 in June 2022 to the
currentlevelsof nearlyRs15 per
kg, said an industry expert.

BOPET films are expected to
have 0.26 million tons of over-
capacity in FY25 since the total
demand is expected to be 0.94
million tons while the capacity
willbeat 1.2 million tons.

In the same way, BOPP films
areanticipated tohave 0.23 mil-
lion tons of overcapacityin FY25
asthetotaldemandwillbe 1.07
million tonswhereas the capac-
ityispegged at 1.3 million tons.

COP15: India pushes for new
biodiversity conservation fund

PRESS TRUST OF INDIA
December 18

THERE ISAN URGENT need to
create a new and dedicated
fund to help developing coun-
tries successfully implement
apost-2020 global framework
tohaltandreverse biodiversity
loss, India has said at the UN
biodiversity conference in
Canada’s Montreal.

It hasalsosaid that conser-
vation of biodiversity must
also be based on'Common but
Differentiated Responsibilities
and Respective Capabilities'
(CBDR) as climate change also

impacts nature.

As the 196 parties to the
Convention on Biological
Diversity (CBD) finalise nego-
tiations fora post-2020 Global
Biodiversity Framework, there
havebeen repeated calls forthe
inclusion of the CBDR princi-
plein finance-related targets.

Addressing the stocktaking
plenary at CBD COP15, Union
environment minister Bhupen-
der Yadav said the successful
implementation of a post-2020
GBF will depend on the “ways
and means we put in place for
an equally ambitious ‘Resource

”

Mobilisation Mechanism’”.

HINDUSTAN UNILEVER LIMITED

Registered Office : UNILEVER HOUSE, B D SAWANT
MARG, CHAKALA, MUMBAI 400099

NOTICE is hereby given that the certificate for the un-
dermentioned securities of the Company has been lost
and the holders of the said securities have applied to the
Company to issue duplicate certificate.

Any person who has a claim in respect of the said
securities should lodge such claim with the Company at
its Registered Office within 15 days from this date, else
the Company will proceed to issue duplicate certificate

without further intimation.

NAME OF KIND OF | CERTIFICATE NO. OF DISTINCTIVE
HOLDER | SECURITIES NUMBER SECURITIES. NUMBERS
AND FACE OF SHARES
VALUE
SUBHASH EQUITY 5248801 400 1138540881
CHANDRA | SHARES OF (FOUR -
KAPOOR | FACE VALUE HUNDRED) 1138541280
(DE- RS.1

CEASED)

GWALIOR 17 DEOEC22022 UPMA KAPOOR

spending and thiswould also  agreement for sourcing up to  “We are making a beginning  Zinc Limited)
FORM A Form No INC 26
o {LAnator n::-n!..-'ll'-'.'?-':l:.'r:’l'i |l::i!'.-:'-'-3'5:'!a.=|--:'ll: |-._..I|rl.~.'.'lu:|:-.'-':.-';.'.:!lrlr r.t.:l.:-'l-;.l.u_ LINCOrparalion] Risas, s004a)
I;'yalnlf;;bhaty by Basaldion Process fov Comonale Persons) Bapolabons. 2016 Befare the Hon'ble H.Eﬂhl"lﬂ Director
arei yuiage, FOR THE ATTENTION OF THE CREDITORS OF Western Region, State of Maharashtra

Phone: 022-65881876
Mobile: 9320111876

Beejay Ads,
Opera House
Phone : 23692926 | 56051035.

Colour Spot,
Byculla (E),
Phone : 23748048 | 23714748.

Fulrani Advtg. & Mktg.

Antop Hill

Phone: 24159061

Mobile: 9769238274] 9969408835

AZAD Publicity
Mumbai Central
9821204061

KITES Advertising,
Tardeo AC Market,
Bombay Central,
Phone : 66375957/ 8.
Mobile : 9324175957.

Ganesh Advertising,
Abdul Rehman Street,
Phone : 2342 9163 | 2341 4596.

JK. Advertisers,
Hornimal Circle,
Fort.

Phone : 22663742.

RNP MARKETING AND CARGO PRIVATE LIMITED

RELEVANT PARTICULARS - "
| RNP MARKETING AND CARGD PRIVATE LIMITED
Sth Movernbes 2008

1. | Wame of comorate detbor
2. | Dale of incorporaion ol carporate
| debitor )
3. | Auharty under which corporate
| dabrtor s inconporated | registanad
4. | Corporate idantity Mo. | Limiad
Liabifity Identificalion ko, of
| corprarate debilor
+ | Address of the regstered office
ard principal offioe (1 any) of
| eomarale debilor PR
L= |I'“51:I|-."EI'IE:|I CoOmimancemeant data
| In respact of corporale dabdor
7. | Eslimated date ol cosuna ol
| maohancy resokition procass
8. | Mame and registration numtsar of
tha inschmncy professional ackng
| i1 interim resoltion professional
9. | Adddress and g-mal of e inberm
resoiulion professional, as
ragpstanad wilh 1he Boand
10, | Ackdress and e-mal to Be used o
| comespandance with the inbadm
| resciution professions
11, Leest data for submission of claimes
12 | Classes of cradiors, if any, undar
clauss (b} of sub-section (64 of
secion 21, ascertzned by the
mileim resscluion professonal

13| Mames of I|1'-.a:4l.;|.;n|.':|;' Professonals | Mot Applcabla

denfilied 10 81 &8 Aulharsad
| Repressardalive of credioes in &
clasg [Thees names for each class)
14| (3] Fedavant Forms and
it Detalts of authorzad
reprasaniaives are avallable at:

' Resgistrar of Companies, Mahareshtra, Murmbal

| Aegistrabion Mo, 187565
UCH 1 GOMHEOOBPTC 1 57

| Room Mo, F-203. Nandarwan Apts, Dahanukers Wadi,
Waw Lnk Fcad, Ope. Lalji Pada Police Station,
Kandwal Wast, Mumbai-g00057 Maharashira

| e of Ordar; 16h Oecember 200y

[1ash June. 2023
{16,180 days froen 16th Decamber 2022}
| Wi Jencier Kolhan
IP Fiagn No.: IEBIPA-001 1R POOS40/201 7-18/10085

| 702, Crchid A Wing, Evershine Park GHS,
O Wistra Dheschi Fiossd, Andheri (West). Murmbai-300053
| _E|.'|Ei|:_i_i||:r||’J_E_rI-iD_Il_m.l"-:-z"-'l'-::il'l'!'l'ﬂi.l.'-::fl‘-
702, Drchid A Wing, Everahine Park CHE,
O Veara Desal Fioad, Andherl (Wesf), Mumba-a00053
Email: Inp gtandertothanzgmall.com
| 30ih Decambar 2022 (14 days from date of Ordar
| Mot Appicable as par information aveiiabls
with tha |RF

[ Wb Link: h i fwwwib bl govinidownicadfonm hemi
Mot Appicabie

Moftice ks harely ghven that the Natioral Company Law Tribunal, Murnial Banch, Court-l has
ordered the commencement of a Corporabe Insolvends

MARKETING AND CARGO PRIVATE LIMITED vide a5

16th December 2022,

The craditors of AMP MARKETING AND CARGO PRIVATE LIMITED are heraby called upon to
submi 8 proof of thair claims on or befora 30th December 2022 to the Interim Aesolution
Professional atthe addnags mentionad HgEII“-’E‘I anlry Mo, 10.

The financial craditors shall submit thair proof of clasms by elacironic means only, All othar
Greditons may suldmil the clasms with prool in garson, Dy post or by eleciromns. means.

& financial creditor belonging 2 a class. as Bsted agains! the eniry Mo, 12, shall indicate its
choice of Buthorzed reprasentative from among the three Insclvency Professionals Ested
agans entry Mo, 1310 act a5 auvihorized representabive of the class (NA]) in Foorn CA,
Submissken of false or misleading proofs of clabm shall attract penalties.

Data: 19th Decernber 2022
Flace: Mumbai

Resoluan Process ol ha RANP
ar CP (1B 3aMBIC-1i2022 deted

Jitender Kothari
Intarim Resobulion Professbonal
1B PA-O01/IP-PO0OSA0 2001 7-18/1 0565

Cormpany Patition Mo................. of 2022
In the mattar of the Companies Act, 2093 under
Saction 12 & 13(1) & (4} and Rule 30 of the
Companies (Incorparation) Ruas, 2014

AND

In the matier of STAUBLI TEC SYSTEMS INDIA
PRIVATE LIMITED, A Company Incarporated
Under Companies Act 1956 having its
Registered Office at Staubli House, Plot Mo
55, Road Mo 15117 Midc Industrial Area,
Andheari [East) Mumbai-4 00053

coeesee T he PelitionerApplicant
Motice i hereby given to the General Public that
the Company proposes 1o make appication fo
the Ceniral Governmant (Regional Directar)
undaer Saction 13 of lhe Companias Acl,
21 3seeking confirmation of Aleraton of the
Memorandum of Associzgtion of the Company in
tarms of the Special Resalulion passad &t the
Annual Ganeral Maaling held on 147 Decembsar,
222 o enable the Company to change is
Registerad Office from “State of Maharashtra"”
tin the “5tate of Karnataka™
Any persan whose interestis likely fo be affectad
by 1he proposed change of (he Regislaned oflica
of tha Comgany ray deliver eithar on the MCA-
21 portal {www.mca.gov.in) by filing investor
complaint form or cause o be delivered or
send by regstered post of hisher ohjeckions
supparted by an aflidavil slating the nalure of
Feshenthelr imerest and grouncs of opposition
to the Regicnal Director, Western Region,
Everast & Floor, 100 Marne Drive Mumbai-
400002 within fowrtean days of the dals of
publication of thes notica with a copy 1o the
applicant company a1 its reqistered office at the
sddress mentionsd below;
Staubll House, Plol Mo, 55, Road No 1517
MIDES Industrial Area, Andher Mumbal-400053

For & On Behalf of

Slaubli Teg Systems India Privabe Limiled

S

Gairupad Marayan Bhad

Date @ 1632022 Managing Dérectar
Placs ; Bangakara DIM; B5269615

The bidding shall take place through anline e-auction service provider Righi2Vole
Infotech Private Limited at hitps:\/nght2vote infeaucton/

DETAILS OF ASSETS ?—EEEHEL;T}ET Eﬂmﬁts-ﬂﬁrﬁ rl'lﬁpncmt
Sale of Fumitureome Décor & -

Becessories held as Inventory 8 18

DETAILS OF AUCTION

Date and Time of Auction 2nd January, 2023 from

12:00 pm to 02:00 pm
315t December, 2022 before 5:00pm

On or before 30th December, 2022
from 11:00 am to 5:00 pm

Last date for Submission of EQl & EMD
Inspection Date & Time

IMPORTANT NOTES:

o E-Aucton will be held for sale of FumitureMome Décor & Accessories held as
Inventary on “AS |15 WHERE |15 BASIS™"AS 15 WHATIS BASIS" "WHATEVER
THERE 15 BASIS® and "WO RECOURSE BASIS" without any representation,
warranty or indemnity and will be conductad *onlina”.

»|nterested applicants may refer to the Complete E-Auction Information Process
Document containing details of terms and conditions of the E-Auction and other
delails of the properties which are uploaded al the website i.e,
https:iiright2vote.infeauction/ or shall be available on sending requast at
vijayplulla@redifimadl.com

» The Liguidator has right to cancel or extend or modify any terms of E-auction at
anytime. The Liguidator has the right 1o reject any bed without assigning any reasons,

* Confact perzon on behalf of Bguidator : Mr. Maveen Kurnrah (992 1063657)

Vijay P Lulla

Liquidator- Virge Home Deziner Private Limited

Reg No. |BENPA-0011P-PO03£32017-18/10593 ;

Communication Addrass: 2038, Arcadia Bullding, MCPA Marg, Nariman Paint,

Mumbai-400021 | Email 1D vij E,]rpf_ulla@red ffmail.com « Contact No : 9920273599

Date: 19.12 2022 | Place: Mumbai

financi“. ep. .in

UTUE o] UUR HEr-l [orees
ANDREW YLULE & COMPANY LIMITED
(&% Governmant of India Enterprism)
CIN = LEJDDOWEB1910G0M032 20
¢l

8, Dr. Rajandra Prasad Sarani, Kolkata - 700 001
[Recruitment Advertisament No. 2022/07]
The Company |s looking for a qualified and experienced candidate on
contractual basis for 03 (Threa) years (o Tl up the following position,
L Pasition Mo. of Post

1. | Manager | Asst. General | Kolkata, West Bengal 01
Manager {QC & Marketing)

Location

For detalks log on to Company's Wabsite hitp:i'www.andrewyule.comicurrent-opening. php

BEFORE THE NATIONAL COMPANY LAW TRIBUNAL,
BENCH AT MUMBAI
COMPANY APPLICATION CA (CAA) No. 263/(MB)/2022

In the matter of the Companies Act, 2013

-And-
In the matter of Application under Sections 230 - 232 and ofher
relevanl provisions of the Companies Acl, 2013 read with
Companies (Compramises, Arangements and Amalgamation)
Rubes, 2016,

-And-
In the matter of Scheme of Arrangement betwean Reliance
Storage Limited and its shareholders & Viacom 18 Media

Private Limited and its shareholders under Sectons 230-232
and other applicable provizions of the CompaniesAct, 2113

Reliance Storage Limited ]
(CIN: U40105MH2021PLC3G62421) |

Wiacom 18 Media Privata Limited ]
(CIN: L92100MH 1995PTCO5508) ]

....... Applicant Company 1/
Amalgamating Company

...... Applicant Company 2/
Amalgamated Company

Notice of filing of the Company Application before the
Hon'ble National Company Law Tribunal, Mumbai
and the order passed therein.

Pursuant to the directions given by the Hon'ble Mational Company Law Tribunal,
Mumbai Banch (“NCLT"), by ils order dated 16th December, 2022 in the above
Company Application (“Order™). notice is heraby given that the Applicant Companies
have filed the above Company Application on 22nd MWovernber, 2022, seeking
directions fram the Hon'ble NCLT that the meetings of the equity shareholders,
preference sharehoiders, secured credifors and unsecured creditors. of the Appiicant
Companies, as the case may be, for the purpose of considaring, and  thougiht fit,
approving the Scheme of Arrangement between Reliance Storage Limited and its
shareholders & Viacom 18 Media Private Limited and its shareholders ("Scheme”) be
dispensed with orare not required, as the case may be, in view of the averments mada
in the Company Application

Vide the said Order, the Hon'bla NCLT has inter alia directed that (i) the convening and
holding of the mesting of the equity sharehoiders of Applicant Company 2 to seek their
approval to the Scheme has been dispensed with; (i} convening and holding of the
respeclive meelings of the secured craditors and unsecured creditors of Applicant
Company 2 fo seek their approval to the Scheme are not required; (iil} issue individual
nodice of filing of the Company Application and passing of the Order upon the secured
creditors of Applicant Company 2, and (iv) publish the notice of filing of the present
Company Application and passing of the Order in Financial Express (Mumbai edition)
in English kamguage and Marathi translation thereofin Loksatia {Mumbai Edition).

Zopy of the Scheme as filed before the Hon'bée NCLT can be obtained free of charge
on any day (except Saturday, Sunday and Public Holidays) at the registered office of
the Applicant Company 2 as sel oul below or al the office of their Advocates, Cyril
Amarchand Mangaldas, Adwocates & Solicitors at Sth Floor, Peninsula Chambers,
Peninsula Corporate Park, Ganpatrao Kadam Marg, Lower Parel, Mumbai 400 013,
between 10:00 a.m. and 5:00 p.m. up 1o 15 days after the publication of this Nalice.

Any person concemead with the Applicant Company 2, may file his reprasentation, if
any, to the Scheme before the Hon'ble MCLT within 30 (Thirty) days of the date of the
publication of this Motice in the newspapers, and submit a copy of his representation o
the Appiicant Company 2 at its registered office or at the offica of their Advocates, Cyril
Amarchand Mangaldas, Advocates & Solicitors &t Sth Floor, Peninsula Chambers,
Peninsula Corporate Park, Ganpatrac Kadam Marg, Lower Parel, Mumbai400013.

The abowve mentioned Scheme will be subject to the subseguent approval of the
Hon'ble NCLT.

Drated this 19th day of Decamber, 2022

Sdi-

&rmil Kumar Sahni
Authonsed Sigralony
Viacom 12 Media Private Limited
CiM: US2100MH1995PTC095508
Tel: 022 6908 1818
Email; amit sohni@viacom18.com
Jion Bizworld, Subhash Road-A,
Vile Farte (East), Mumbai - 400 057
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